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istrativ/e Tribunal,
Principal Bench

New Delhi ,

O.A. ;No, 178D/97

, New, Deihi, .this the 15th day of 0Bcember,1 997
\  . - . - '

^  \ Hon'ble Dr. Dose P. Uerghese, Uice-Chairman CJ)
\  ̂ ' • - ' ' •

.  - . ' Hon "ble -Shri S.P. Bisuas,Member (a) ' --

W

In the matter of :

1» Durga prasad s/o Sh-Eaclu Ran

R/o C -£^233^ Sultanpuri^ Nevj Delhi-4l.

2. Barkhu prasad s/o Sh.Tfelcu Ran

f/o S -501, Mangolpuri, Kev-/ Delhi-83»

3* Mohemmad Shaheed son of Mohd. Sidciq
f/o 20B, Mangojpuri/ Delhi-83*

4. Bheem Singh s/o Sh.Balu Singh
iVo E Sultanpuri, Delhi-41.

5. Subhesh Ffan s/o Sh« Chandra Lai

r/q G Block, Jhuggi lJo.112, Mangolpuri, Delhi-83

6. Girish diandra son of Sh.Hari Dutt

i/o Block Y, 1957, Mangolpuri, Delhi-S3. -

7« Suraj Ball son of Munna Fian

x/o O Block, 46, Mangolpuri, Delhi-83•

-'(Q 8. Anar Math son of Sh. Ran Singar
x/o G Blocj'w Jhuggi No* 103, Mangolpuri, Delhi-83.

9. lOtushiyal son of Sh. Chotey Lai,

x/o S Block, 5 39, Mangolpuri, Dclhi-83.

10» Ran Ashray son of Sh*Banarsi

i/o S -496, Man^lpurl, Delhi-83.

11 • Satai Ran son of Sh.Tbur Ram

x/o R -431, Mangolpuri, Delhi-B3.

1?« Dhanush Dhari s/o Sh. Ram Das

x/o 474, S Block, iMangolpuri, Delhi-83.

13. Ali Sher Khan son of Sh.Rashid Khan,
x/o E -6^46, Sultanpuri, Delhi-4i.
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14. RLshi pal Singh s/o Sh.Shyan Lai

C" x/o D-85, prem Nagar Ilird# Nangloi, Delhi-41.
\  ' •

15. Ram Bahadur son of Sh. chedi Dass

x/o O -155, Mangolpuri, Delhi. .

16. Surlnder Kumar son of Sh.Tapsi Yacav

x/o X-672, Jhuggi/MangoIpuri, Delhi.

17. Sanohar Kumar son of Sh.Kishore Ram

x/o 0-42/ Mangolpuri/ Delhi.

18. Bhola Math son of Sh. Pam Swoor

x/o M-640/ Mangolpuri/ Delhi.

19. Ran Shankar son of Sh. Pam Narain

x/o D -34/ Dadh Vihar/ Ph-ll/ Kalu Colony/Delhi

20. Ran" Kishan son of Sh.Srl Chand

x/o F-1068/ Mangolpuri/ Delhi.

i'l. Laxnan Parsad son of Sh.Ram Chandra Shah

x/o Khuggi i-to.l04/ g Block/Mangolpuri/Delhi.

Bol Grianc son of Sh.Ran Narain

x/o G Block/ Jhuggi No. 101/ Mangolpuri/ ifelhi.

Babu Lei son of Sh.Munesh,>;ar Parsad

x/o A-228/ Mangolpuri/ Delhi

24. Ranesh (hanc son of Sh. Reghubir .Singh
x/o L-V733/2 4/ Mangolpuri/ Delhi-83.

25. Lekhidar Dass son of Sh.Sukhdev Dass,
R2-G/680/ Rajnagar/ II/Falam/ Nev; Delhi.

26- Bat-u Ram son of Sh.Bhole Ran

x/o i:.No.l22/ Munirka/New Delhi.

27. Shet ra pal son of Sh.shiv Shankar Lai/
x/o Shop l'lo.47/ Katwaria Sarai, New Delhi.

2 8. Lala Ran son of Sh.puni Lai,

IIT, Labour: Camp/ Jhuggi No.185, N.Delhi-l6.

29. Rakesh Kumar son of Sh.Bachan Singh
x/o Shop F-47/ Katwaria Sarai, New Delhi/
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Puttu Lai son of Sh.Puran Mai
c/o Jbuggi No.l85, IIT Labour camp. New Delhi,

31. A^desh Kumar son of Sh.Krishna Dev

x/o H.No-460, Sector it R.K.Furam , 'ew Delhi.

Z'l* R2m Neresh son of Sh.Tota Ran
x/o Stop F-47, Katwaria Sarai, "ew Delhi. "

33. Girish Kumar son of Sh.Raja Ran

x/o Shop 47, Katwaria Sarai, New Delhi.

34. Gajendra Singh son of Sh.Tej Singh
i/o 5/2, H.N0.1G7, Mangolpuri, Delhi.

35. Malhhan Singh son of Sh.Shiv Charan
x/o H.No.79, Behind Avadhiya Textile, Shadi Nagar,
Azadpur Delhi.

36. Chanchal Singh son of Sh*Malakh Singh
x/o 315, Badli village, Delhi-4'^.

37. Netra pal son of Sh.Mangu Lai

x/o 1/7, Sultanpuri, Jhuggi No.305, Delhi^.^

38. dagram Singh s-o Sh. Nek Shah,
r/o Block No. H.No. 55,Pram Nagar,
Kirarl', Delhi,

39,. Rakesh Kumar s/o Sh, Chandra Bhan,
r/o 447, Village & PO Ochandi,Delhi,

Applicants

(By Advocate I Shri U . Sr ivasteva) ^

Ver sus

Govt, of N.C.T. of Delhi t'rough
Chief

1 ,■ Secretary,
5, Shamneth l^iarg^, Delhi,

2, Director General, ,
Delhi Home Guards & Civil Defence,
C.T, I. Complex,
Raja Garden,
N eu Delhi,

3, CommalrTvanbp
Delhi.'Home Guards & Civ ilDef ence,
C,T,I, Compiax,

•  Raja Garden,
Neu Delhi, . , .'.Respondents

(By Advocate:- Shri Qdgl'S-ingh through proxy.
Shri Ajesh Luthra)

• 4p/l-
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ORDER (ORAL)

Dr. Jose P. Verghese, Vice-Chairman (J)

f  r-- This OA has been filed on behalf of 39
1

petitioners working in Home Guards whose services have been

threatened to be terminated by an order dated 9.7.199*

stating that the petitioners are given notice for

termination for the purpose of preserving the voluntary

character of organisation. The operation of the said order

was stayed by. the interim order by this court in view of

the fact that the judgement in similar matters were,

reserved for pronouncement. In all the connected matteis

judgement has already been given on 12.12.1997 vide OA No.

1753/97 etc. in the matter of I.S. Tomar & Ors. vs. DOT

& Ors.

^  2. In view of the final disposal of the said case

it is clarified that the reliefs' given to the petitioners

therein shall also be applicable to the petitioners in this

case as well wherever it is applicable.

After, notice respondents have filed their

reply and copy thereof has already been served on the

petitioner. Since this matter is covered, we do not intend

to detain the same further on Board and dispose of this

applying ratio and directions in the above said case to the

present case as well.

With this, this OA is dispose of with no order

as to costs.

"■vT

; S. P r-Bi^was) _ (Dr. Jose P. Verghese)
Member (A) Vice-Chairman (J)
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